FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAGAR E-SHOP PRIVATE LIMITED OPERATING IN ONLINE TRADING AT D-201,

CHANDRESH CHHAYA CHS LTD., KALYAN SHIL ROAD, NILJE VILLAGE, DOMBIVALI EAST,
THANE, MAHARASHTRA-421204, AT GALI NO. 1, OPP. POLICE STATION, GROUND FLOOR,

HOUSE NO. 57, KAPASHERA, NEW DELHI-110037 AND ALS0 AT PLOT-1 IN KH NO 2712,
BEHIND FUN AND FOOD VILLAGE, KAPASHERA, NEW DELHI-110037

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insclvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1.| Name of the corporate debtor
along with PAN/CIN/LLP No.

SAGAR E-SHOFP PRIVATE LIMITED
CIN : UT4399MH2014PTC252131 | PAN : AAUCS118TM

2 |Address of the reqgisterad office

D-201, Chandresh Chhaya CHS Lid., Kalyan
Shil Road, Nilje Village, Dombivali East, Thane,
Maharashira-421204

4. |URL of website

Mol available

|4.| Details of place where majority
of fixed assets are located

1. Gali No. 1, Opp. Police Station, Ground Floor,
House No. 57, Kapashera, New Delhi-110037
2. Plot-1 In Kh No 2712, Behind Fun And Food
Village, Kapashera, New Delhi-110037

5. | Installed capacity of main
products! services

Mot available

(6. | Quantily & value of main products/
services sold in last financial year

1. Aquaphor Baby Healing Qintment 1080 pcs.
Rs. 802497.00 2, CeraVe Moisturizers (Cream)
732 pcs. Rs. 562534.00 3. Burl's Bee Matural
Moisturizing Lip Balm 434 pcs. Rs. 235993.00

7. | Number of employees/ workmen

3 (Three)

8 | Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

Details can be oblained by mailing al
cirpsagareshop@gmail.com

9. | Eligibility for resolution applicants
urder section 25(2)(h) of the
Code is available at

Details can be obtained by mailing at
cirpsagareshop@gmail.com

Last date for receipt of expression
of intarest

17-05-2023

.| Date of issue of provisional list of
prospective resolution applicants

27-05-2023

12|Last date for submission of 01.06.2023
objections to provisional list
11| Process email id to submit EOl | cirpsagareshop@gmail.com

Arunava Sikdar

Resalution Professional for Sagar E-shop Private Limited
Reg. No.:IBBIIPA-001/IP-PO00Z22016-2017/10047 | AFA Vaild Upto: 14.12.2023

Date : 02.05.2023
\ Place: New Delhi

Add.: C-10,LGF, Lajpat Nagar Part [ll, New Delhi-110024
Email: asikdar1990@gmail.com, cirpsanco@gmail.com
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LAY,

TruCap Finance Limited

(Formerly known as Dhanvarsha Finvest Lid)

PUBLIC NOTICE

This is o inform our customers and public at large that TruCap Finance
Ltd. (Formerly known as Dhanvargha Finvast Limited), a Mon-Banking
Financial Company, registered with Reserye Bank of India (EBl), having
itz registered office at 3rd Floor, A Wing, DJ House, Cld Magardas Road,
Andheri (East), Mumbai —400069, is shifting its Branch office located at
TruCap Finance Lid. (Formerly known as Dhanvarsha Finvest Limited),
PLOT NO-306, BLOCK-A, KHASRA NO-658,659,660, OLD VILLAGE
RITHALA VIJAY VIHAR, ROHINI DELHI-110085 to TruCap Financea Lid.
(Formerly known as Dhanvarsha Finvest Limited) WZ-1/, MAHINDRA
PARK (RANA PARK CHOWK ) RANI BAGH DELHI-110034. w.e.f. Tth
August 2023.
The customers who are sarviced from the location which is baing shifted
will be serviced from the new Branch.
All concermad are raguasted to lake note of same,
For TruCap Finance Ltd
{(Formerly known as Dhanvarsha Finvest Limited)
Sd/-
Company Secretary & Compliance Officer

Place; Mumbai
Date: 2™ May 2023

L14Y.

TruCap Finance Limited

{(Formerly known as Dhanvarsha Finvest Ltd)

This is to inform our customers and public at large that TruCap Finance
Ltd. (Formedy known as Dhanvarsha Finvest Limited), a Non-Banking
Financial Company, registered with Reserve Bank of India (RBI), having
its registerad office at 3rd Floor, A Wing, DJ House, Old Nagardas Road,
Andheri (East), Mumbai — 400089, is shifting its Branch office located at
TruCap Finance Ltd. (Formarly known as Dhanvarsha Finvest Limitad),
PLOT NO. N-172,173, Raghubir Nagar, Delhi = 110027 to TruCap
Finance Ltd. {Formarly known as Dhanvarsha Finvest Limited) 2993 OLD
BUS STAND ROAD (MAIN ROAD) TRI NAGER DELHI-110035. w.e.f.
7" August 2023.
The customers who are serviced from the location which is baing shifted
will be serviced from the new Branch.
All concernad are requested (o take note of same.
For TruCap Finance Ltd.
{Formery known as Dhanvarsha Finvest Limited)
Sdl-
Company Secretary & Compliance Officer

Place: Mumbai
Date: 2™ May 2023

PUBLIC NOTICE

HERO HOUSING FINANGE LIMITED]

Contact Address: Building No. 27, 2nd Floor, Community Center, Basant Lok, Vasant Vihar, New Delhi - 110057

Regd. Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi - 110057,
Ph: 011 49267000, Toll Free No: 1800 212 8800, Email: customer.care@herohfl.com

HeroHousing

Website: www.herohousingfinance.com | CIN: U65192DL2016PLC30148

Finance

of the Security Interest Enforcement Rules, 2002)

] g Authorized Otficer of the Hero Housing Finance
Limited, under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued
a demand notices as mentioned below calling upon the Borrowers to repay the amount
mentioned in the notice within 60 days from the date of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in
particular and the public, in general, that the undersigned has taken possession of the property
described herein below in exercise of powers conferred on him under section 13(4) of the said
Actread with rule 8 of the said Rules.

The borrower, in particular, and the public in general, are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the Hero Housing
Finance Limited, for an amount referred to below along with interest thereon and penal interest,
charges, costs etc. from date mentioned below.

The borrower’s attention is invited to provisions of sub- section (8) of Section 13 of the
Act,inrespect of time available, to redeem the secured assets

[ Loan | Name of Obligor(s)/Legal Heir(s)]] _ Date of Demand | Date of Possession |
Account Legal Representative(s) Notice/ Amount as par | (Constructive/Physical)
No. Demand Notice
| HAFDELHOU | Harender Singh, 16702/2023, 29/04/2023
19000002407 | Vidha Devi Rs. 21,53,133/- (Symbolic)
as on 15/02/2023

Description of Secured Assets/immovable Properties: Entire Third Floor Without Roof Rights Ot
Property Bearing Municipal No. 43, Khasra No. 78/6, Om Vihar Phase- Ill, Uttam Nagar, New Delhi -
110059 (area Measuring 50 Sq. Yds l.e, 41.8 Sq. Mirs) Bounded by: North: 20 Ft wide Road, East:
10 Ftwide Road, South: Other Plot, West: Remaining Portion Of Plot No. 43

PUBLIC ANNOUNCEMENT
{Reguiation 74 of the Insolvency and Bankriptcy Board of India
{Voluntary Liguidation Process) Regulalions, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MS MERCHANDISERS PRIVATE LIMITED

- PARTICULARS . _ DETAIS
1. |Name 0f Corporate Person | M3 Merchandisers Private Limited
2. |Date 04 Incomporation Of Corporate (DB 2004
Parson
3. |Autharity Under Which Corporate
Parson ks Incomporated | Regestered
4. |Comorate Idestity Nurmber / Limited
Liabikty Ideriity Mumbar OF Corporate
.F|Er'g{:rI 1
Arkdress OF The Registered Office And | Office Mo, 305, USMSSL Comples, 120, Mathura
Principal Office (f Any) Of Comporate | Road, Near Apollo-Jasola Mefro Station,

' Hetjislfur af Cormpanias- Dethi

| J2974200L2004PTC 128195

n

|Person | NEW DELHI - 110076
6. |Liguidation GCommencemeant Date OF | April 27, 2023
{Comorate Person _
7. |Mame, Address, Ernail Address, Deepak Kumar Goyal

Telephone Humber And The
Registration Number Of The
Ligguicator

Rio: Bt no 1071, Shridhar Apariment BB4/6,
Ward no 6, Mehraull, Hew Delte = 110030
Email ic: ca.deepak mbaEgmal.com
Gontact Number: 9550045304

| 1BBI Regn. No.:
IBBLPA-001,%- POEEAS02022-20231 4143
Address for correspondence:
Cfoc YO, Wilranl Towsr, Tower Mo, 4, Rajendra
Place, Delhi-110008
Email id: lig msmpliE@grmail com

Description of Secured Assets/Immovable Properties: Entire First Floor & Second Floor, Without
Roof Rights Of Property Bearing Municipal No. 43, Khasra No. 78/6, Om Vihar Phase- I1I, Uttam Nagar
New Delhi-110059 (Area Measuring 50 Sq. Yds l.e, 41.8 Sq. Mtrs) Bounded by: North: 20 Ft wide
Road, East: 10 Ftwide Road, South: Other Plot, West: Remaining Portion Of Plot No. 43

DATE :- 02-05-2023, Sd/- Authorised Officer
PLACE:- DELHI FOR HERO HOUSING FINANCE LIMITED

®& =~ HERO HOUSING FINANGE LIMITED

Registared Office: 0% Communily Cantra, Basant Lok, Vazan! Vikar, Mew Dalbe-110057.
Branch Office: 27, Community Centre, Basant Lok, Vasant Vikar Mew Celhs-110057.

[UMDER RULE 3i1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 200:2]
Motice For Sale Of Immovable Property Mortgaged With Hero Houwsing Finance Limited
[secured Creditos] Under The Securitisation &nd Reconstruction OFf Financial Assets And
Enforcement Of Security inferest Act, 2002,
hatics is kareby given 1o the public in general and in particular fo the bormowen(s) and quarentar{s) or
Their legad herirsf represenatives that the below descrbed immovable properties mostgagedichang ed
0 T Secured Craddor, (he pessassion of which has been Laken by the Authorized Officer of Her
Hausing Finance Lim@ed {secured creditor], will be sold on Z3-May-2023 |E-Auction Date) on “AS
IS WHERE I5", “AS 15 WHAT 5" and “WHATEVER THERE 15" basis for recovery of sutstanding
dues from Delow mentioned Bomowers, Co- Bormawers or Guaraniors. The Reserve Price and {he
Eamesl Money Dapasil is mentioned below. The EMD should ba made through Demand
Draft'RTGSNEFT far participating in the Pubkc E-Auction along with the Bid Foem which shall b=
subimitted to the Authorised Cfficer of the Hera Housing Finance Lic On or before X2-May=-2023 il
5PM at Branch Ofca: 27, Commundy Cenlre, Bazan Lok Vasam Vihar Maw Dehi-110057

8. |Last Dt For Submission OF Clams | May 26, 2023 !
| HHFDELHOU | Harender Singh, 16/02/2023, DOI0472023 — : y i _ I
19000001300 | Vidha Devi Rs. 28,39,206/- as on (Symbolic) :;Hﬁarligirlggflnlqlr;ipﬁ;ﬁ[ﬂlhf? I:IIE!E'% Merchandisers Private Limited has commenced
date 15/02/2023 " e z
Tha stakeholders of MS Merchandizers Private Limited ase heseby called upon to submit 2

proof of thedr claims, on or before May 26, 2023, 10 the liquidator at the address mentionead
againstitem 7.

The financial creditars shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

submission of lalse or misleading proofs of claim shall aliract penalties.

Date: May 1, 2023 Deepak Kumar Goyal

\ 1 Liguidator
Plavw; How Dulp IBBIPA-001/1P- PO240/2022-2024/14143

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

LITEEE HpB FINANCIAL SERVICES LIMITED br i

iy Under Sectio
REGD. OFFICE: “wadhika®, 2nd Floar, Law Garden Road, Navrangpura Nclls Bt

Ahmedabd- 180008 3'n: Of E']_"‘
BRAMCH OFFICE: Khasra No 47, Betend Cre-Ford Schocl, Vikaspur, Saraes A,
Dl 110015 2002

Loan Mame of Barrower|s)/ Co- Date of Type of Possession | Reserve Price
Account | Borrower(s) Guarantoris) | Demand Notice |(Under Constructive!| Earnest |
Mo, Legal Heinls)/ Legal Rep. | Amount as on date Physical] Money
HHFDEL | VINOD SON OF HARIYA, 12i068/2021 Rs,
HOU180D |  RAJAVATI WIFE OF RS. 17,71,999)- Physical  5,00,000/- |
DOO1E13 VINOD s on 28/04/2023 Rs. 50,000/

Description of Property: Rasidandial Flat Moo 54.- 1, 2nd Floor Front Sidae, Lig, Withoul Roof
Rights, Siuated On Plot No - C <1171, D Ankur Vikar, Village- Sadultabad, Pargana And Tehsik Lani
Digtrict- Ghaziabad, Usttar Pradesh-201102 [area Measuring 3344 3g. Mirs) Plot Bg- C =111
bipunded by:Morth: Plot Mo, &- 1182, East; Remaining partion of said plat, Seuth; 30 ft- wide road
Wesi: Plot No. C- B0

HHFOELHOU | Raju Son Of Shankar | 130772021 Rs. 22,59,044/- Physical Rs. 6,00, 008
19000001688 | Lal, Maina Wife OF Raju | s on 28/04/2023 Rs. 60,000/

Description of Property: Residential Flat Mo, Fi- 1. First Floar Without Roof Rights, Situaiad Cn Plot
Mo. 193, Housing Colamy- SIl Ved \har, Block- C, Village- Sadullabad, Pargana & Tehal- Lond
Digtrict-ghaziabad, Littar Pradesh - 201102 [area Measuring 41,80 59 M.} Plot Mo 153 boundead
by; Marth: PlotMa. C-194, East Osher's proparly, Sauth: Plol Mo, ©- 192, West: 9 Ft wide road

HHFDELHOU | SUNIL KUMAR & | 15/0772021 RS, 15,31,453/- Physical Rs. 700,000

19000001788 MALTI DEWI as on ZR042023 Rs. 70,0045

Description of Property: All Piaces &nd Parcals OFf Proparly Bearing Ma Flat Mo, 4§ Front Bhs) 1
Bhk, In G+ 3 Storey Buildng Situzted On Upper Ground Floor Ao Krown As First Floor, SSuated On
Piat Mo. 05 & 6, Khasra Mo 1302, Pashupasi Meth Vihar - Loni, District Gheziabad Uttar Pradesh-
201102 Maving Area 0TS0 3q. Yds La 41,805 5. Mir

HHFDELH MAHENDRA HKUMAR, 15070 Hs.
OLU1%0000 KOUSHALYA DEVI& RS. 1580273 Physical | 700,000
03a SANTOSH KUMAR as on JB04/2023 Rs. 70,0000

Description Of Properly: AR Places And Parcels Of Property Beanng No. Residential Lig Flat Mo
UgfRearLeftHand Side Flzt Withaul Roof Rights In G+ 3 Storay Building Situated On Upper Ground
FloarAlzo Known A5 First Flooe, Siluated On Plat Mo 05 & 6, Khasra No 1302, Pashupab Math WVier -
Lonl, District Ghaziabad Uttar Pradesh- 200102 HavingArea OT45 5q, Yda e 37 62 3q. Mir

HHFNSPHOUZ000 Salek Son Of Z5M12021 RS
0008842 & HHFNS | Bhagirath, Mukesh | RS, 20,828,389 | Physical | 10,50,000/-
PIPL200O0O0SESE | Wife Of Salek Chand | as on 26/04/2023 Rs. 1,05,000/-

Description Of Property:  Flat No.sf-Z Second Floor With Roof Rights, Lig, Mg, Plot Mo, 175
Bhasra Mo, 301, Akash Vikar, Akash Vani Samiti, Vilage- Sadullabad, Pargene & Tehsil- Loni
District- Ghaziabad, Ultar Pradesh- 201102, Having Coverad Area Meaasuring 51.73 Sg. Mirs La
61,86 3q. ¥os. Bounded By, Rorth: Cther's Pl East PlotMo, 180, South: J0FtWide Road, We st
Flot Ko 178

Terms and condition: The E-sucton will lake place thrawh poetal Mips.sarfaesl auctionligerne
on 23-May-2023 [E-Auction Date) betwesn 2,00 PM to 3.00 PM with limited extension of 10
minutes each. 1)The prescribad Tender’ Bid Fom and the ferms and conditions of sale will be
availabke with the Branch Office: 27, Community Cenlre, Basant Lok, Vasant Vikar New Dalhi-
TI00ST btween 10000 a.m. 500 pom. onany working day. 2] The immowvable property shall not be
soid below the Reserve Price. 3185 increment amount skall be Bs, 10,0000 [(Rupses Ten Thousand
Cniby). 40 the bids! {fendars submitied for tha purchesa of the abowva property shall be accompanied
by Earnest Money az menticned above by way of a Demand DralRTGS/NEFT favauring the
"HERC HOLISING FINANCE LTD." The EMD-amount will be return o the unsuccessiul bidders afiar
conclusian of the E-suchion. 5The highest bidder shall ba declared as successiul biddar provided
alvwarys [hal bashe i legaly guakBad o bid and provided furibar thal lbe Bd amounl is nol kss than
the reserde price. I shall be the discretion of the Autharised Officer 1o decline/ accapance of the
highast bid when tha price offered appaars so dearly madequate as to make it inadvisabla ko dao
0. B)The prospactive bidders can irspacl ha properly on 16-May-2023 batwean 191.00 A.M and
2.00 P.M with pricr appointment. TiThe person deciared az a sucoessiul bicder shall, immediately
gfter the dectaration, deposit 25% of the amount of purchzse manay’ highest bid which would induda
EMD ameant b tha Authorised Oficarwillin 24 Hrs. and m defaull of swch degasil, 1ha propesty shall
forthaith b put ta fresh ancion sale by private treaty. 8)in case the infllal deposit s made as abave,
the balance amount of the purcheser money payable shall be paid by the purchasarba the Autharised
Officar an or bafora tha 15th day from tha date of canlimalion of the sale af tha propesty, exthsive ol
such day or if the 15th day be 3 Sunday or sther holiday, then on the frat office day afier the 151h day.
B)in the event of default of any payment within the period mentioned atave, e propary shal be
pul 1o fresh awsclion! sale by pavale trealy. The dapasil including EMD shall stand farfeited by
Hero Housing Financs Lid. and the dedaulling purchasar shall lose all ciaimes b the propety. 10)
The above sale shall be subject to the fingl approval of Herg Housing Financa Ltd, 11) Details of any
encumbrances, kropwn fo the HERD HOUSING FINANCE LTD, to which the property is Eable: Mol
Krown. Clams, if any, which have baan pul Torward 1o the propadly and any othes kpawn parliculars
Badreg o (15 nalure and vakioe: Molknoes, 12)nkeresied parlies ane requashed b '.'I}"If“g-'.'lil.‘.ll"lfll'l'l"l e
statuinny and ather dues ke SaesProperty tax, Eleclricity dues, and society duss. from fhe
raspeciva daparimenls / officas. Tha Compary doas nol undarlake any raspansibility of payment of
any dues on the property. 13JTDS of 1%, i any, shall be payable by the highest bidder over the
highest declared bid smount The pewment neads to be fepasited by the highest bidder in tha PAN of
the comparry and the copy of tha chalflan shall ba submitied ta the company, 14)5ale is sincily subject
Lo Tha Lesrenes A concfianes mcorporaled in s advedsament and in b s prascribed bander farm,
15)The successful bdderpurchaser shall bear all stamp duly, regstration fees, and incklental
expenses for getfing salke cerificaie registered asapplicable as perlaw, 16)The Authanisad Oficer
has tha absalule nght o sccepl ar regact tha bid or adown | paslpone | canced 1ha fandar wilhaul
assagnéng any reason Thereof and atso to modify any terms and condilions of tis sale without any
price notice. 17)Inferested bidders may contack Mr. Baj Mshra a8 Mob, Mo, 957 1808585 during offica
hiowrs (10.00AM fo 600 PN} or mail on assatdisposali@henbdl.com by mardioning tha &coount no.
of propartybormower. 18)Far any ather dalads o for proceduna anfing traming on e-austion the
prospective bidders may contact the Service Provider, M's e-Procurement Technologies Limited
[Auclionligar), Email 10-=uppori@suctoniigér.nat.

The above mentioned BorowerMongagonguarantors are hereby noticed to pay the sum as
mentioned in Damand Molice under section 132} with as on date interest and expansas bafare the
date of Auction faiing which |e proparly shal be awctioned and balanca duas, i any, wil be
recovered with interest and costfram yau

For dalaad lerms and cordilions af the zale. pleasa reder ba e link proded in
hitps:ituat. herohomefinance.infhers_housinglother-notice  on Hero Hausing Finance Limited
[ Securad Cradifor's) website e www. herchousingfinance.com

15 DAYS SALE NOTIGE TO THE BORROWER/GUARANTOR MORTGAGOR

¥ou Tha Below Mentionad Bomowers, Co-bomoaers And Guaranfars Have Availed Loands) Financial
Faciitylkes) From Hob Financlal Services Limited By Marigagng Your Immavable Propertes (securilies)
And Delaukiad bn Rapaymeant Cf The Same. Consesquenl To Your Defaulls Your Laan 'Was Classfed As
Hion-perfaming Asset. Subsequety, The Company Has Issuad Demand Matice Under Seciion 13(2) Of
The Secusitization And Reconstruchion Of Financal Assat And Enfarcement Of Sacurity Inferest Act, 2002
{ihe Act), The Conbants OF Which Arg Baing Pubdished Herawilh A% Par Secian 1302) OF The 561 Read
'With Fule 3(1) OF The Sacurily Indarast (endorcemant) Rules, 2002 As And By Way Of Allemale Servica
Upon You, Detals OF The Bomowers, Co-horrowers, Loan Accoung Mo, Loan Amount, Demand Motice
Urrder Sirclion 1302 Dl Sencunt Claimad In Thie Notics, Mpa Dabe Snd Secunlies e Ghan 05 Undes

Mame Of The Borrower & Co-Borrowears! Design Enbama - Offica Mo-63, 15l Fioor &meil Plaza
Surya Magar Ghaziabad-201011 Likar Pradesh - And Also - Praperty Ko, D55, GIWoul Roof Righ
Biack [ Ssctor-12, TH.S., Ramprastha Ghazighed-201011 &nil Budhirga - [-55% Block-d
Ramprastha Cofany Ghamabad-201010 Likar Pragash - Payal &rora - D-55, Ramprastha Calony
Block D Ghaziabad-201011 Littar Pracesh - Anikesh Budhiraga - D55, Grourd Floor Ramprastha
Colony Chander Nagar Ghaziabad-201011 Utiar Pradesh ; Loan Account No.: B86%105 ; Loan
Amount : Rz 5085000 {(Rupess Fifty Lakhs Fifty Five Thousand Only) : Demand MNofice :
1500412023, Amount Claimed : Rs.21 20679 (Rupeas Twanly Ona Lakh Twanty Thousand Six
Hundred & Sevenly Mine Onlyl asof 13045022 and fulure confraciual intesest 18 actual reabzation
together wilth incikdental expenses, cost and chiarges elc. Mpa Date: 01.04.2022; Details Of
Security 1 &l Tha Pieca &nd Parcal Of Property Ground Floar Withoul Rool Righd Buld On Tha
Praperly Beanng No. D-55 Measuring 285,68 Sq.Yds Siluabed In The Colany KnownAs Rampeasiha
Sector 12 Tha, Tehsil And Dist Gajiabad LI

Mame OFf The Bormower & Co-Borrowers: Amrit Hardware - B 33 Whe Timber Market Kirli Magar
Mewa Dafni-110059 Dalki - And Blsa - Hioo 421752 Onkar Magar Tninagar Tri Magar-b Gali Mo-32
Dedhi-110035 - Habans Singh - B 33 Whe Timber Markes Kirti Nagar - New Delhi Delbe 110053
Ameit Pal Singh - H Mo 421 32 15t Flaor Tri Magar Near Matro Staticn New Dalhi Dedi- 110053 -
Charanjeal Singh - H Mo 427 ! 32 15t Floar Onkar Magar Timber Masket Kirli Magar Naar Metra
Stafion New Delhi Delhi- 110055 - Brhupinder Singh - B 33 Whe Timber Marke! Kini Nagar  New
Defhi Dehi- 110059 - Karamjaet Kaur - H Mo 421 Ff Onkar Megar Tr Magar Meer Matro Statian Maw
Dedhi Dethii- 110058 - Mrmal Kaur - H Mo 427 FI Onkar MNagar Tri Nagas Naar Malro Stalion Naw
Dedhi Creti- 110055 - Margnder Singh-431 73 Onkar Nagar Plot No-70 Tn Magar Gall ko-32 Near
fshoks Park Metro Station New Dethi-110035 Dealki - Harbars Singh - House Mo421/32 Onkar
MNagar Tri Magar (Gali Mo-32 Near Azhoka Park Malro Station New Dalki- 110035 Dedhi - Nirmal Kar -
H.ne-421/32 Oricar Nagar Tri Nagar Gali No-32 Mear Ashoka Park Metro S1aton Mew Dedhi-110035
Dethi - Bhupinder Singh - H.no-421/32 Plat Ka-70 Onkar Magar Tri Magar Gali Mo-32 Mear Ashak
Park Metra Skalion Mew Delbe- 110035 Delhi | Lean Account Mo.: 3580034021 B465T | Loan Amount
sRs 1417561 (Rupees Foutesn Lakhs Seventeen Thousand Five Hundred Fifty One Only) by
lean acoount number 3688034 and to the tune of Bs 5000000 {(Rupees Fifty Lakhs Caly) by baan
accound numbsar 21846857 : Demand Motice : 15/04/2023; Amount Claimed : Rs. 2008828 (Rupeas
Twenly Lakh Nine Theusand Egil Hundred & Twenly Eight  Onlyv} a5 of 13.04.202% and fulure
contrachal inkerest till actual realization togesher with incidenta expanses, cost and charges et -,
MNpa Date: (4,04 2022; Details OF Security : All The Pieca And Parcel OF Property Bearng Howsa
Mo-421732, Onkar Magar-B, Tri Magar, Plet Mo-70 Martham Sida Measuring 100 5g Yd, Khasra k-
210, Vikage Chowkri Mutarkabad, Delhi-110035, Proparty Bounded As kanh- Road, Southe Par Of
Prapearty, Easl- Rinad, Wesi- Other Proparty

Name Of The Borrower & Co-Borrowers: Capilal Samtations - G 1 And G 2 Seclor & Moida Meida-
201301 Utkar Pradesh - And Also - 3717a Sirest Mo 13 Ranjit Magar Maw Delke-110008 - Ayush
Bgoarwal - House Mo 27171a Opp Sike Road Main Patel Kagar Read Gali Mo 13 Rangit Nagar New
Dedhi-110008 Dedl - Jagdish Chander Aggaraal - House No 271Ta Gall Mo 13 Rargt Nagar Mak
Patal Negar Road New Dekhi-110008 Dalhi - Murli Devi - ANp 271713 Strzel Mo 13 Rart Magar Delhi
Dethi-110008 Dalhi - Pryash Aggarsal - 271773 Sireal Mo 13 Ranjit Nagar Dalki Dethi-110008 Dalhi |
Loan Account Mo, 1273175, Loan Amount : Rz 100000000 (Rupess One Crare Only) : Demand
Motice : 150472023, Amount Claimed ; Rs 5815768(- (Rupses Fifty Eight Lakh Fifteen Thausand
Saven Hundred & Sixty 582 Onfy) as of 13.04.2022 and future contractual mterast $l aclual
realizabon logethar with meidenial axpansas, cosl and chargas alc. | Npa Dabe: 04.04 2022, Detaiks
Of Security : Al The Piece And Parcesl Of The Praperty Bearng No. Propesty Mo, 2717-A, Land
Measuning 11487 Sg Mirs, Entire Slilt Parking Area [Below Grourdd Floor], Enting Ground Floaor, First
Floar, Second Flaor And Third Floor, With Tarrace Roal Righl. Oul O Ehasra Mo, 8240435, Cul Of
Total Measuring 275 Sg Yards, Situzled b TheArea OF Village Khampar, in The Sbadi OF Gall Mo, 13,
Ranjit Magar, Mew Dethi 190008, Property Cwnier Mud Deyi, Registerd On 03.17:2015, Serial Mo,
12400, Sub Regislrar-li, Basai Daragur, Mew Dalhi Proparly Bounded Asz- Mardh:  Parl Of Flal
South: Gali East: Gall Mo, 13 West: Pan Of Plot

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SAGAR E-SHOP PRIVATE LIMITED OPERATING IN OMLINE TRADING AT D-201,
CHANDRESH CHHAYA CHS LTD., KALYAN SHIL ROAD, NILJE VILLAGE, DOMBIVALI EAST,
THANE, MAHARASHTRA-421204, AT GALI NO. 1, OPP. POLICE STATION, GROUND FLOOR

HOUSE NO. 57, KAPASHERA, NEW DELHI-110037 AND ALS0 AT PLOT-1 IN KH NO 2772,
BEHIND FUN AND FOOD VILLAGE, KAPASHERA, NEW DELHI-110037

(Under Hegulation 38A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Requlations, 2016)

RAUNAQ EPC INTERNATIONAL LIMITED
CIN: L51909HR1965PLC034315
Regd. Office: 20 K.M. Mathura Road, P.O. Amar Nagar, Faridabad-121003 (Haryanal

Tel.: +91 (129) 4288888
Website: www.raunaginternational.com, Email: info@raunagintl.com

RELEVANT PARTICULARS

'.| Name of the corporate debtor | SAGAR E-SHOP PRIVATE LIMITED
along with PANICIN/LLP No. | CIN : UT499SMH2014PTC252191 | PAN : AAUCS11ETM

2| Address of the registered office | 0-201, Chandresh Chhaya CHS Ltd., Kalyan
shil Hioad, Nilje Village, Dombivali East, Thana,
Maharashira-421204

3. | URL of websita | Nod available

4, | Details of place where majority
of fixed assets are located

1. Gali Mo. 1, Opp. Police Station, Grownd Floar,
House Mo, 57, Kapashera, MNew Dethi-110037
2. Plot-1 In Kh Mo 2712, Behind Fun And Food
Village, Kapashera, New Delhi-110037

5.| Installed capacity of main Mot available

producis! senvices

6. | Cuantity & value of main products!| 1. Aquaphor Baby Healing Omtment 1080 pes.

senvices sold in last financial year | Rs. B02487.00 2. CeraVe Moéstunzers (Cream)
732 pes. Rs. 562534.00 3, Burt's Bee Natural
Maisturizing Lip Balm 434 pcs. Rs. 235%93.00

7. | Number of employees/ workmen | 3 (Three)

8. | Further details including last
available financial stalements
{with schedules) of two years,
ligtz af creditors, relevant dates
for su Dsequent events af the
process are available at:

Details can be obtained by mailing at
cirpsagareshop@gmail.com

5. | Eligibility for resolution applicanis | Delails can be abtained by mailing al

under section 25(2)(h) of the cirpsagareshop@gmail.com
Code is available at
U Last date for receipt of expression | 17-05-2023
of interast
11| Date of issue of provisional list of | 27-05-2023
prospective resclution applicants
12| Last date for submission of 01.06.2023

objections to provisianal list

-
ol

Pracess email id to submit EQI

cirpsagareshopigmail.com

Arunava Sikdar
Rasolution Professional for Sagar E-shop Private Limited

COMPANY NOTICE

Notice is hereby given that pursuantto the provisions of Section 124(6) of the Companies
Act, 2013 and Investor Education and Protection fund Authority (Accounting, Audit
Transfer and Refund) Rules, 2016 and further amendments thereto, all shares in respect
of which dividend has not been claimed for seven consecutive years or more shall be
transferred by the Company in the Demat Account of Investor Education and Protection
Fund (IEPF) Authority (Authority) within a period of thirty days of such shares becoming
due to be transferred to the IEPF as per the procedure mentioned in the said Rules.

This Notice is published for those Shareholders who have not encashed the Dividend
Drafts for last seven consecutive years commencing from the financial year 2015-16 on
the Equity Shares of the Company held by them.

In terms of the said Rules, the due date of transfer of such shares shall be 01/09/2023
Therefore, the Company shall transfer/credit such shares to the Demat account of
Authority latest by 30/09/2023 (Net of Shares already transferred along with Dividend for
earlier years). Further in terms of the said Rules all benefits accruing on such shares viz
bonus shares, split, consolidation, fraction shares etc. except the rights issue shall also be
credited to such Demataccount.

The Company has dispatched individual notice at the latest available address of the
concerned shareholders for the said purpose. The list containing the names of such
shareholders and their folio no. or DP ID-Client ID has been uploaded on the website of the
Company viz. www.raunaginternational.com.

Shareholders are requested to make claim in respect of unpaid dividend on such shares
on or before 01/09/2023 by submitting a written application along with a self-attested
copy of PAN card, copy of cancelled cheque and the original uncashed dividend draft ta
the Company’s Registrar and Transfer Agent (RTA) Link Intime India Private Limited,
Noble Heights, 1% Floor, Plot NH 2, C-1 Block LSC, Near Savitri Market, Janakpuri,
New Delhi— 110058 or at the Registered Office of the Company failing which the Company
shall transfer/credit your shares to Demat account of the Authority.

Please note that any claimant whose shares are liable to be transferred to Demat Account
of the Authority can claim shares in accordance with the procedure laid down under the
said Rules.

In case shareholders have any query/clarification, they may contact Link Intime India
Private Limited, Noble Heights, 1* Floor, Plot NH 2, C-1 Block LSC, Near Savitri Market,
Janakpuri, New Delhi — 110058, E-mail id: delhi@linkintime.co.in, Telephone No.: +91 11
49411000 or at Registered Office of the Company 20 K:M. Mathura Road, P.O. Ama
Nagar, Faridabad-121003 (Haryana) or contact us at Telephone No.: +91 129 4288888.
Further details of the above are available on the website of the Company i.e.
www.raunaginternational.com and the Stock Exchange website i.e. www.bseindia.com.

For Raunaq EPC International Limited

: S/
Reg. No. IBBIIIPA-001/1P-POCO22/2016-2017/10047 | AFA Vaild Upto: 14,12 2023 |
Bk e o Add.: C-10LGF, Lajpat Nagar Part il New Delni-110024| | Date: May 01, 2023 Comyeha Patua
| Place: New Delhi Email: asikdar1990@gmad com, cipsanco@gmail.com| | Place: Faridabad ompany ecretaryl

E-AUCTION SALE NOTICE
Maruti Kesri Nandan Agrofoods Private Limited

{(Undergoing Ligquidation)
CIN: U15132HR2012PTC044850

Liquidator of Maruti Kesri Nandan Agrofoods Private Limited (“MKNAPL") heraby invites eligible bidder(s)
for participation in e-auction to be held on 04.06.2023 for sale of assets of MKMAPL on "AS 15 WHERE IS", "AS
ISWHATIZS" and "WHATEVER THERE 1S BASIS" as per schedula listed herein:

Before Central Government
Registrar of companies,
NCT of Delhi & Haryana

In thie matter of the LLP Act, 2008,

Section 13(3) of LLP Act, 2008, and

Rule 17 of the LLP Rules, 2009
AND
In the matter of MRG GLOBAL LLP

e T END e having its registered office situated at
e X H. No &1, Block KU, Pitampura, Maurya

Asset Measuring| Price (in Rs.) | Amount (in Rs.)| Value {in Rs.) Enclave. Delhi Morth West Delhi,

Industrial Plot Mo. E-53 at Agro Food Fark, Matsya| 4950 Rs. Rs. Hs. Delhi 110034

Industrial Area, Alwar, Rajasthan of Mis Maruti sq. M. |1,26,36,000/-| 12,63,600/- | 2,00,000/- (LLPIN : ABB-3375) ...... Petitioner

Kesri Mandan Agrofoods Private Limited Motice

or Mobila: +21-73411 05241 for any assistance.

Date: 02.05.2023
Place: Chandigarh

Interasted applicants may contact Mr. Gaurav (Team Liguidator) at Email; liquidator. marutikesrinandan@gmail.com

In the matter of Maruti Kesr Mandan Agrofoods Private Limited

(a company under liguidation process vide MCLT order dated 0%th May, 2022}
IBEI Regn MNo: [BENPA-QD3EA]-M-00517/2020=2021/13342

Reqlstered Address: # 4196, Eco City, Phase- |, Mew Chandwgarh,

Backsida Petral Pump, Sahibzada Ajit Singh Magar, Punjab- 140901

E-mail I akgoyald V@ yaboo.com | liguidator marulikestinandani@gmail.com

Maolice is herety given to the General Public
that the LLP proposes bo make an Application

Sdi-] | oihe Registrar of the Company NCT of Delhi
M. Arnit Kumar Goyal | | & Harvana under Section 13(3) of LLP Act,
Liguedator § | 2008 seeking permission of change its

registered office from “State of Delhi’ o
the *State of Haryana™.

Any parson whose inberest is likely to be
affactad by the proposed changel shifting of
the reqistered office of the LLP may deliver or

bohlie: +91 884 TE-45852 cause 1o ba debvared oF sand by rEgisIHrHtI

past of higher obsections supportad by an
affidavit stating the nature of hisher inerast

POSSESSION NOTICE
(FOR IMMOVABLE PROPERTY)

hereunder within 60 days from the date of receipt of the said notice.

DCB BANK

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and in exercise of powers conferred under section 13(2) read
with rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned in below table calling within named
borrowers, co-borrowers/ guarantor to repay the amount mentioned in the notice being an amount as detailed mentioned in table given

The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower/ guarantor and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him
under section 13(4) of the said Ordinance read with Rule 9 of the said Rules on the dates mentioned as below.

The borrower, Co-Borrower/ guarantor in particular and the public in general is hereby cautioned not to deal with the property and any,
dealings with the property will be subject to the charge of the DCB Bank Ltd., for an amount as mentioned in the demand notice and further

and grounds of opposition lo the office of the
Registrar of Companies NCT of Delhi &
Haryana and a copy of the same ko the LLF ai
its registered office at the address menfioned
above within twenty one days from the dale
of publication of this Mokice.
On bahalf of the Board
For MRG GLOBAL LLP
Sdl-
Rajjath Goel

Place : New Delhi
Date : 01.05.2023

interestthereon.
St.[ Agreement No | BORROWER, CO-BORROWER; Dafe & Amount of| Property Description Date of
No GUARANTORS & Demand Notice Possession Before Central Government
LEGAL HEIRS NAME Registrar of companies,
- 22056700000082 N K ENTERPRISES, 23-01-2023/ | PROP 1D NO 413C388U6834A SITUATED AT| 28-04-2023 NCT of Delhi & Haryana
DALBIR SINGH, BABY DEVI| Rs.48,09,449.69/4 VAKA MOJA GADHOLI TEHSIL JAGADHARI In the matter of the LLP Act, 2008,
and KAMIYA Due as on YAMUNANAGAR HARYANA - 135001 Section 13(3) of LLF Act, 2008, and
23-01-2023 Rule 17 of the LLP Rules, 2009
AND
Date: 02.05.2023 iﬂih - Inthe matter of MRG HORIZONS LLP
S ymnn OFIZEd LAncer having its registered office situated at
Place: YAMUNANAGAR HARYANA OCE Bank Limited H. Mo. 81, Ground Floor, Block KU,

Pitampura, Mew Delhi, Delhi -110034

o

rmuthocot

HOUSING FINANCE

MUTHOOT HOUSING FINANCE COMPANY LIMITED

Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,
Corporate Office: 12/A 01, 13th floor, Parinee Crescenzo, Plot No. C38 & C39, Bandra Kurla
Complex-G block (East), Mumbai-400051, Email Id: authorised.officer@muthoot.com

({LLPIN : AAW-1833) ......... Petitioner
Matice

Nolice is hareby g?u;nluma Genaral Public
fhatthe LLP proposes to maks an Application

io the Regiztrar of the Comgpany NCT of Delhi

DEMAND NOTICE

Under Section 13 (2) of The Securitisation And Reconstruction of Financial Assets And Enforcement of Security Interest Act, 2002

& Haryana undar Saction 1.3(3) of LLP Act,
2008 seeking permission of change ils
reqgisterad office from *“State of Delhi™ io

Borrower(s), Guarantor(s) respectively.

Whereas the undersigned is the Authorised officer of Muthoot Housing Finance Company Ltd. ("MHFCL") under Securitisation And Reconstruction o
Financial Assets And Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with Rule 3 of Security
Interest (Enforcement) Rules, 2002, issued Demand Notices under Section 13(2) of the said Act, calling upon the following Borrower(s), Co-
Borrower(s), Guarantor(s) to discharge in full their liability to the Company by making payment of entire outstanding including up to date interest, cost
and charges within 60 days from the date of respective Notices issued and the publication of the Notice as given below as and way of alternate service
upon you. As security for due repayment of the loan, the following Secured Asset (s) have been mortgaged to MHFCL by the said Borrower(s), Co-

Ihe “State of Haryana”,

Any person whose imarest = Bealy 1o be
affected by the proposed changs! shifting of
the registerad office of the LLF may deliver or
cause to be deliverad or send by registerad
post of himher objections supporied by an

affidawit stating the nature of hisher interest
and grounds of cpposilion to the office of the

Sr.|  LAN/Name of Borrower / Date of Date of Total Outstanding
No. Co-Borrower/ Guarantor NPA | Demand notice Amount
Loan Account No. 15100070768 & 1510007711 Rs.11,047/- (Rupees Eleven Thousand Forty Seven Only) As on
" | 1 Dheer Singh, 2.Mahendri Devi 01-Apr-2022  26-Apr-2023 13-Apr-2023 & Rs.1,21,428/- (Rupees One Lakh Twenty One
3.Sukhpal Singh Thousand Four Hundred Twenty Eight Only) As on 13-Apr-2023

Registrar of Companies NCT of Delhi &
Haryana and a copy of the same to the LLF at
itz ragigtered ofiice at the address mentioned

|.E. 37.62 Sq. Mtr.On Which The House Is Built.

Description of Secured Asset(s) / Inmovable Property (ies) : All That Part And Parcel Of The Property Bearing Khasra No — 206/22,
Gram - Akbarpur, Behrampur, Pargana - Loni, Tehsil & Disstt - Ghaziabad, Uttarpradesh - 201001 And The Area Admeasuring Is 45 Square Yards

Bounded By: - East:- Plot Of Laxmi Devi, West:- Plot Of Amar Singh, North:- Other'S Plot, South:- 15 Feet Wide Road

abave wilhin teenly one days rarm the dale
of publication of this Notice.

On behalf of the Board

For MRG HORLZONS LLP

Place : Mew Delhl Sdl-

prior consent of MHFCL.

If the said Borrower, Co-Borrower(s) & Guarantor(s) fails to make payment to MHFCL as aforesaid, MHFCL shall be entitled to take possession of
the secured asset mentioned above and shall take such other actions as is available to the Company in law, entirely at the risks, cost and
consequences of the borrowers. The said Borrower(s), Co-Borrower(s) & Guarantor(s) are prohibited under the provision of sub section (13) of
section 13 of SARFAESI Act to transfer the aforesaid Secured Asset(s), whether by way of sale, lease or otherwise referred to in the notice without

Date ; 01.05,2023

Ujjwwal Goe

MName Of The Borrower & Co-Bormowers: Ms Abhishiek Bricks And Company - Plol Mo- 1 88 Tiraha
Dethi Mesrt Road Coposite Jaln Tube Company Raj Magar Extension Red Light Ghaziabad-
201001 Litar Pradash - And Also Khno-336 Vilage Dhemgal Meesut Road Jalabad Pargana Tehsil £
District Measurng 171 Square Yards Ghaziabad-201001 - Muri Choudhary - Ke-T7 Block G Kavi
Magar Ghaziabad Near Gurdwara Ghaziabad-201001 Uttar Pradesh Brahmapa Singh - KalT7
Blzak-c Kavi Mapar Ghazished Gheziabad-201001 Utkar Pradesh - Sanjeay Kumar - Ko7T Bloke-c
Kavi Nagar Ghaziabad Near Gurudwara Ghaziabad-201001 Alar Pradesh - Abhishek Chaudhany -
ka7 Block G Kavi Nagar Ghaziabad Mear Gurudwara Ghazizhad- 201001 Ukar Pradash Ms S And
Sans - Plot Ma- 1 Alt Tiraha Dethi Meend Read Opposite Jain Tubs Company Raj Megar Extension
Red Light Ghaziabad-Z201001 Ultar Pradesh - Abhishex Bricks And Comparny - Khasra No 388
Village Nagle Firoz Maohan Pur Ghaziabad Ghaziabad-201001 Uitar Pradesh - Jyoli Parwar - Houss
Mo - Be-7T Block-c Kavi Megar Ghaziabad Ghazighed-201002 LHtar Pradesh - § K And Sons - Pliol
Mo, 1 AlL Tiraha Delhi Maerul Road Ghaziabad-2000017 Udar Pradash © Lean Account Mo.:
SBOTETAM4240481 | Loan Amount @ Rs 24543200 (Rupees Twenty Four Lakhs Fifty Four
Thousand Theee Hundred Forty Only] by loan account number JA87618 and 1o fhe tune of
Rs. 4320005 {(Fupees Four Lakhs Thity Two Thousand Onlyp by loan account number 14240487 :
Demand Notice : 150272023 Amount Claimed ; Rs 2424103 (Rupees Twenly Four Lakh ey
Four Thowsand One Hundrad & Mine  Only) as of 13,04, 2023 and fulere confractugl interest 8l
aciual realization tagathar with incidental expanses, cosland charges ele. . Wpa Date: (4,04 2022,
Details Of Security : SCHEDULE OF THE SECURITIES | : All The Piece And Parcal OF Praparly
Measuring 171 Sg. Yas Comprised bn Bhasra Mo, 336 Min, Vilage Dargal, Pagana Jalatabad, Teh
fnd Dish Gaziabad U P, Registerad In The Mams Cd Braham Pal Sing And Abhishek Choudhary As
Par The Documant Mo, 18325, InAdd Beak Mo 1, Wal Mo, 7928, On Paga Mo 3135-36E On 27-Dec-
213 Property Bounded As- Morh . Lucknew Vanaras Trusl Property, South- Gak, Easi- Road,
Wizsi- Other Progerty, —SCHEDULE OF THE SECURITIES 1l - Al The Pieca And Parcel Of Propety
Beanng Ma. 20 BIE/B, Measuring 71.7 5q.Yd=. Sfualed Al Tiak Magar, New Delbi Regislerad &s Per
Convevance Deed Bearlng Mo 1 T258 In Bock Mo, Vol No 21164 On Pages 120 To 123 On Daled
26M82013 . Property S%and In The Mame Of Trikschen Singh S0 Late Sh Har Singh

Mami OF The Borrower & Co-Borrowers: Maichiess Enterprises - 740 Jogiwara Na Sarak Delh-
110006 Dehi- &nd Also - Praperty Mo, 33, Area Measurng 80 Sg, Yd Silugbed Af Privedarshini Winar-
i, Said Proparty.  Defhi-110003 - Hardik Chepra - Plod Mo 33 151 Floor Prga Darshini Vihar Dalhi-
110009 Delnl - Puneeta Chopra - Plat Mo 33 131 Floer Priyva Oarshinl Vinar Delhi-110003 Delhi -
Subhash Charder Chopra - Plot Mo 33 15t Floor Prive Darshini Vihar Delhi- 110002 Deki - Viender
Chopra - Plol Na 33 1st Fleor Priya Darshing Vikar Dalhi-11000% Delhi - Loan Account Mo
THE3TIZ | Lean Amount © Rs 3000000 (Rupeas Thity Lakhs Only) © Demand Notice :
15040023, Amount Clalmed : Bs 8360050 (Ripeeas Eight Lakh Thirty Six Thousand &Five Oniy)
as of 13.04.2022 ard future contraciual intarest 18 actual realization together with mcidenial
expansas, cosland charges ela. | Npa Date: 04.04 2022, Details Of Security : All The Pieca And
Farcel OF The Property Beasing Mo, 35, (Battam To Top With Itz Terraoe Rights Lip To Sky Except Uigh
Euilt On Land Measwirg 80 Sq. Yds. Stualed Al Privadarshini Vihar-li, Delhi-110009 | Owned By
Subhash Chand As Par The Corvaynce Daed Mo 20888 Dabad 25-Jul-20173 In lssued By Dda,
| Praperty Bounde As: East Road, West: Lane, Norih PlotNo, 32, Southi: lotiNe 34 _

You The Barrower! Co-bomrowers And Gaurantars Are Therefore Called Upan To Make Payment Of The
Abowe Mentaned Demanded fmount With Futher inlenes] As Mentioned Hersinabove In Full Within G0
Days Of This Matice Faiing Which The Uindarsigned Shall Ba Constrained To Teke Action Under The Act
To Enforce The Aboave-mentionad Securites, ([Barrower's Attention i Invited To Provisions O Sub-
saction (&) Of Section 13 Of The Act, In Respect Of Time Available, To Redeem The Secured
Hgsets.) Please Nole That &s Per Saction 13013) Cf The Seid Acl, You Are Restraired From Transfeming
The Above-refered Securities By Way OF Sale, Lease Or Othersise Withoul Our Consent And &ny Kan
Compliance Of Section 13113) 04 TheAct |5 Punishable Under Saclion 29 OF Tha Said Act

Place: Uttar Pradesh, Date: 02 May, 2023

Sdl- Authorised Officer For Muthoot Housing Finance Company Limited

IF fufva= Syndicate |

ozl T Canara Bank /\

Possession Notice (For Immovable property)

Whereas, The undersigned being the Authorised Officer of the Canara Bank under Securitisation And
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI) and in exercise of
powers conferred under Section 13 (12) read with Rule 3 of the Security Interest [Enforcement) Rules 2002,
jssued a Demand Motice on the date mentioned against account and stated here under calling upon the
borrowers/guarantor/mortgagor to repay the amount mentioned in the notice being together with further
Interest at contractual rate on the aforesaid amount & incidental expenses, cost, charges etc. within 60 days from

the date of receipt of the said notice.

The borrower/guarantor, mortgagor having failed to repay the amount, notice iz hereby given to the Ms
borrower/guarantor/mortgagor and the public in general that the undersigned has taken symbolic possession of
the property described herein below in exercise to powers conferred on him/her under section 13{4) of the said
Act read with rule 8 of the said Rules on the date here under. The Borrower’s attention is invited to provisions of
sub-section (B) of section 13 of the Act, in respect of time available, to redeem the secured assets. The
borrower/guarantor/mortgagor in particular and the public in general are hereby cautioned not to deal with the
praperty and any dealings with the property will be subject to the charge of the Canara Bank for the amount and
interest thereon, Detailed of the mortgaged property of which symbaolic possession has been taken is as follow:

INESTLE INDIA LIMITED |
(AN L1520HDL 1950PLEO0G T BG)
Reqgd, Qffice: 100 101, Warld Trade Cenbre,
Barakhamba Lane, Mew Dathi-110 009
Email; mveston@in nestie.com
Wihsite: weow.nnstiein | Ph: 011-2341 8891

NOTICE

Motice is hereby given pursuant to
mection 201 of the Companies Act
2013 the ('Act) that an application is
being made by the Company fto the
Central Government ender Section 196
of the Act for the appointment of
svetlana Leonidovna Boldina
(DIN: 10044338) as Whaole-time
Director, designated as Executive
Director — Finance & Control and Chief
Financial Officer of Nestlé India Limsted
for a term of five consecutive years
gffective from 1° March 2023. The
approval is sought under the Act, since

Regional Office:
Mathura

Date of

Ms. Swetlana has not been staying in
Date of

Boundaries: As per Sale Deed
East: Road 20 feet wide

West: House bijendra Singh

| North: House of Gopal Babu and
late

| South: road 5 feet wide and house
of Ganga Devi,

Mame & Address of the Description of the Amount India for a continuous perigd of nqt (141
Borrower / Guarantor Immovable Property Demand | Posse- Due (Z) than twelve months immediately
Notice | ssion praceding the date of her appointment as

Jitendra Singh 5/o Kedar Singh| Emt of Residential land and = = Whole-time Diractor,
(Borrower) and Komal Singh | Duilding at old water rate no 535 at £ o Rs. 955923/- The Membars at their 64 Annual General
5/o Kedar Singh (Guarantor) M“h‘-'yab Ui'_’,:khjn'j"_ C't;"' Tg';:;ra - = 35 on 28.04.2023 Meeting held on 12" April 2023
;ﬁ;ﬁ_ el bk o ] o + Interest & participating through Video Conferencing/
Total area: 21,18 Sqmt b i, ﬂthir:;:EF;TEEE Other Audio Visual Means approved the

terms, conditions and stipulgtions for
the appointment of Ms, Svatfana as a
Whole-fime Director for a term of five
consecutive years effective from
1% March 2023 unti 29" February 2028
and the remuneration payable 1o her,

For Hero Housing Finance Lid. Far Amy Query Please Contact Mr. Aruen Yaday Phone: 5350532386 Or Vikes Anand 00711010384 Meesilé Indiz Limited
Date: 02-May-2023 Authorised officer, Mr. Sunil Yaday, Mob- 9816840495 | | Prace: Dethi Sdl- For HDB Financial Services Limited, Date: 28-04-2023 Authorised Officer Date: 01-05-2023 Pramod Kumar Ral
Place: Delhi/NCR Email;assetdisposal@herohfl.com DATE: 02.05.2023 Authorised Officer | | Place: Mathura Canara Bank LF‘Ianu: Gurugram Company Eunrul'.ary‘

financi“. ep. .in

New Delhi
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PUBLIC NOTICE

Notice is hereby given to the public that we are investigating right, title &
interest of Dev Land & Housing Private Limited, having address at 10" Floor,
Dev Plaza, S.V. Road, Andheri (West), Mumbai 400 049 (“Owner”) in respect
ofthe Scheduled Property.

Any person having any claim, right, title, estate, share or interest in
respect of the Scheduled Property, or any part thereof, by way of an
agreement, demand, inheritance, sale, transfer, exchange, assignment,
mortgage, charge, gift, trust, covenant, monument, inheritance,
possession, occupation, let, lease, sub-lease, lis-pendens, encumbrance,
exchange, license, lien, share, tenancy, sub-tenancy, maintenance,
easement, devise, demise, bequest, partition, suit, decree, attachment,
injunction order, acquisition, requisition, development rights, joint
ventures, arrangements, partnerships, loans, advances or by operation of
law or otherwise upon the Scheduled Property or any part thereof or the
right of the Owner to sell the Scheduled Property or any part thereof,
howsoever, is/are hereby requested to give notice thereof in writing along
with supporting documentary evidence to Mukesh Jain & Associates LLP,
Advocates, 401-E, 4" Floor, Pinnacle Corporate Park, next to Trade Centre,
Opp. to BKC Telephone Exchange, Bandra Kurla Complex, Bandra (East),
Mumbai - 400 098, (email:advmukeshjain@gmail.com), within a period of
10 (ten) days from the date hereof, failing which, any and all the claims
and/or demands, if any, of any such person(s), shall be deemed to have
been waived and abandoned for allintents and purposes and not binding on
the Owner & its successors & assigns.

THE SCHEDULE ABOVE REFERRED TO:

ALL THAT commercial premises bearing Unit No. 201, admeasuring 2700
sq. ft. usable carpet area with adjoining open to sky terrace area
admeasuring 5000 sq ft on 2™ Floor in the building known as “New
Chandra” at New Chandra Co-operative Housing Society Limited, situated,
lying and being at Off. Veera Desai Road, Andheri (W), Mumbai - 400053.

Advocate Mukesh Jain,
(Partner)

Place: Mumbai
Date: 29/04/2023

PUBLIC NOTICE
NOTICE IS HEREBY GIVEN to Public]
that ALL THAT property situated at
village Chandip, Tal. Vasai, Dist:

Palghar Land bearing
S.NO. H.NO. AREA ASSESS

75 1/4 0-07-20 0.97
73 1 0-02-50

0-01-00 0.05
75 1p 0-10-65 3.38
96 1/1/A 0-26-30 0.30
96 12 0-20-00 0.30

(hereinafter referred to as “Said|
Property" for brevity's sake) is owned
and possessed by Shri Pinakin|
Tribhuvandas Rudhani, R/o 99/11,
Shreeji Palace, S.V.Road,
Kandivali(West) Mumbai. The said
owner has Agreed to sell the said land to|
my client free from all encumbrances.
All person having any claim by way of|
sell, Gift, Mortgage, lease, lien,
exchange, Licence, easement,
possession, Tenancy,
inheritance,maintenance or any other|
right of whatsoever nature shall make if]
know to the undersigned in writing|
within 7 days from publication of this
Notice failing which my client shall
complete the transaction treating such
claim (if any) as given up, waived or Nof|
Existing.
Advocate Valentine S. Tapeli,
Off: A/1, Daffodil CHSL,
Opp. Bassein Catholic Bank,
Zenda Bazar, Vasai(w),

Tal.Vasai, Dist:Palghar 401201.

THECOSMOS

co-or. BANK L1D.

Recovery & Write-off Department, Region - Il
Correspondence Address : Horizon Building, 1st Floor, Ranade Road & Gokhale Road Junction, Gokhale Road (North), Dadar (West),

(Multistate Scheduled Bank)

Mumbai - 400 028. Phone No. 022- 24476012/28/57/58
E-AUCTION SALE NOTICE UNDER SARFAESI ACT, 2002

8(6) & 9(1) ofthe Security Interest (Enforcement) Rules, 2002.

E-auction Sale Notice for Sale of Immovable Secured Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule

Notice is hereby given to the public in general and in particular to the Borrowers, Co-Borrowers, Borrowers Company through its Directors, Mortgagors & Guarantors that the below described
immovable properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of The Cosmos Co. Op. Bank Ltd., will be sold on the basis of “As
iswhereis”, “Asis whatis”, “Whatever there is” and “Without Recourse” for recovery of Bank dues as per the brief particulars given hereunder:

Name of Borrowers/ A. Date of Demand Notice

Date & Time of E-Auction

Mr. Sagar Vishnu Satpute

B. <% 32,26,413.96 plus further

Sr. B. Amount claimed in : : 1.Reserve Price
Ne. CO_BO,r%‘ﬁg:g/n%orrsigagms/ Demand Notice Details of Secured Assets for Sale/Auction ILE.M.D. (Earnest Money Deposit)
C. Possession Date 1IL.Bid Incremental Amount
1. | Borrower- A. 11.11.2022 All that piece and parcel of Industrial Unit bearing No.318 in Building-A, [ 19.05.2023 from12.00noon to1.00 p.m.
Mr. Sachin Subhash Agarwal B. < 64,18,816.22 plus further |admeasuring 803 Sq. Ft.(carpet a(ea) i.p. gquivalent to 7f1.§3 Sq. Mtr. Of I. ¥55,00,000
Co-Borrower/Mortgagor:- interest & chargesthereon  |(carpet area) on the 3rd floor of in building knows as “Silver Springs” |y 75 50,000/-
- o C. 01.02.2023 constructed on property situated at MIDC Industrial Area, Taloja, District 111, 720,000/
Mr. Surinderkumar Jailal Agarwal e Raigad bearing Plot No. G-6, Adm.24781.83 Sq. Mtr. Or thereabout| - "~
Guarantor:- alongwith a lease of a proportionate area on the said land within the village Date & Time of Inspection
Mr. Sumit Surinder Gar limits of Navade & Padghe, Taluka and Sub-Registration District Panvel, o A
9 District and Registraion District Raigad. Along with rights to enjoy common With Prior Appointment
area and facilities appurtenant to said premises and with right of ways,
easement and parking available to the said premises along with
membership attached to the said Unit.
2. | Borrower - A. 25.10.2022 All that piece and parcel of Flat No 103, 1st floor admeasuring 488 sq. ft.| 19.05.2023 from 1.00 p.m. t0 2.00 p.m.

carpet area (695 Sq. ft. Saleable area) (including balcony area) in the
building known as Pandurang Residency Situated on the Survey No.157

IV. 40,00,000/-

M/s. Bodhi Notez Pvt. Ltd.
Director/Mortgagor/Guarantor:-
Mr. Vikrant Vijayanand Pawar
Director/Guarantor:-

Mrs. Suman Datta Gaonkar
Guarantor:-

Mrs. Gouri Abhay Bhide

interest & charges thereon
C. 24.11.2022

B. % 15,00,337.87 plus further

Co-Borrower/Morlgagur:- c (')r:teorgségzghargesmereo” Hissa No.18 Old Survey No.116 Hissa No.18 Village Nilje, Taluka Kalyan ¥i z;‘;lg[:ll;l/ol )
Mrs. Rupali Sagar Satpute ULEe & District Thane. Registered with Sub Registrar at Kalyan-5, Under Sr. No. | -~ €509/~
Guarantors:- KLN-5 2568-2021.Together with proportionate share in the land under the Date & Time of Inspection
: building with right to enjoy common areas and facilities appurtenant to the - - -
1.Mrs. .Amta Ramchandra More said flat and with right of ways easements and parking available to said flat With Prior Appointment
2. Mr. Vickey Suresh Shah and membership attached to said flat
3. | Borrower Company- A. 08.06.2021 All that piece and parcel of Flat No.503, 5th floor, admeasuring area is | 19.05.2023 from 2.00 p.m. to 3.00 p.m.

about 22.16Sq. Mtrs. Carpet Area Approx.238.53 Sq. Fts. of the Building
known as Ruby Isle Co-Operative Housing Society Ltd., situated at Royal
palms Estate, Aarey Road, Aarey Milk Colony, CTS No. 1627/ A, Survey
No. 169(Part), Village Marol Maroshi, Opposite Garden View, Goregaon (E),

VII. ¥27,00,000/-
VIIl. 32,70,000/-
IX. %20,000/-

400 065 in the registration sub district of Mumbai. Along with rights to

Date & Time of Inspection

enjoy common areas and facility appurtenant of said flat and with right of
ways, easements and parking available to the said flat with share certificate
and membership attached to said flat.

With Prior Appointment

STATUTORY NOTICE:- As per Rule 8(6) & 9(1) of Security Interest (Enforcement) Rules, 2002.
This notice also be considered as a 15 day’s notice to the Sr. No. 1,2 & 3 above said Borrowers, Co-Borrowers, Borrowers Company through its Directors, Mortgagors & Guarantors of the said loan
to pay the dues in full before the date of sale, failing which the secured assets will be sold through public E-Auction sale on the above mentioned date &time.

https://cosmosbank.auctiontiger.net.

Date: 02.05.2023
Place : Mumbai

Note: 1. EMD/BID forms are available with Authorised Officer, 3.Please contact for EMD payment details to Authorised Officer Mob. 7709571679/8975758517, 4. Last Date & Time of EMD
and KYC Documents submission: 18.05.2023 upto 4.30 p.m. for properties no. 1,2 & 3.
For detailed terms & conditions of the sale is available with the Bank Website i.e https://www.cosmosbank.com/auction-notice.aspx AND Auctioneer Website i.e.

The Cosmos Co-operative Bank Ltd.

Sd/-
Authorised Officer
Under SARFAESI Act, 2002

5paisa

g 4
LV -
=

Particulars

31-Mar-23

(Unaudited)
Note 10

5PAISA CAPITAL LIMITED

CIN: L67190MH2007PLC289249
Regd. Office: IIFL House, Sun Infotech Park, Road No.16V, Plot No. B-23, MIDC, Thane Industrial Area, Wagle Estate Rd,
Thane - 400604 Tel: +91 22 4103 5000 | Fax: +91 22 2580 6654 | Email: csteam@>5paisa.com | Website: www.5paisa.com

Extract of Consolidated financial results for the quarter and year ended March 31, 2023

Quarter ended Year ended

31-Dec-22 31-Mar-22 31-Mar-23

(Unaudited) | (Unaudited) .
Note 10 Note 10 etz

(% in Lakhs)

31-Mar-22
(Audited)

31, 2023 respectively.

Particulars

Revenues/Turnover 9,144.93 8,380.58 8,830.51 33,936.79 29,798.09
Profit / (Loss) Before tax 1,920.72 1,469.52 601.47 5,808.80 1,850.37
Profit / (Loss) After tax 1,441.40 1,101.71 440.24 4,356.62 1,373.56
Total Comprehensive Income 1,437.43 1,093.63 463.59 4,330.17 1,386.36
Equity Share Capital 3,063.56 3,062.56 2,941.73 3,063.56 2,941.73
Other Equity 43,289.11 34,455.63
Earning Per Share ( of X10/- each)
Basic (in %) 4.77 3.60 1.51 14.42 4.72
Diluted (in<) 4.74 3.58 1.50 14.33 4.68
Note:

1. The above audited consolidated financial results for the quarter and year ended March 31, 2023 have been reviewed by the Audit Committee and approved by the Board of Directors of the Company
at its meeting held on May 01, 2023. The statutory auditors have issued audit report with unmodified conclusion and opinion on the standalone financial results for the quarter and year ended March

2. These consolidated financial results have been prepared in accordance with the recognition and measurement principles laid down in Indian Accounting standards prescribed under Section 133 of
the Companies Act, 2013 read with the relevant rules issued there under and the other accounting principles generally accepted in India and in accordance with the requirements of Regulation 33 of
the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015, as amended

3. The group is engaged only in the business of stock broking and distribution of financial products (including Peer-to-Peer lending) primarily through internet and mobile applications. Accordingly, there
is no separate reportable segments as per Indian Accounting Standard 108 (Ind AS) on ‘Operating Segment’.

4. The Holding Company vide circular resolutions of the Nomination and Remuneration Committee dated April 08, 2022, June 17, 2022, September 05, 2022 and October 19, 2022 granted 2,00,000 stock
options, 9,550 stock options, 13,500 stock options and 8,550 stock options respectively to eligible employees under Employee Stock Option Scheme-2017. Further, the Holding Company vide circular
resolutions of the Nomination and Remuneration Committee dated May 22, 2022, June 16, 2022, June 22, 2022, August 30, 2022 and January 27, 2023 allotted 1500 equity shares, 5000 equity shares,
750 equity shares, 1000 equity shares and 10,000 equity shares respectively pursuant to exercise of stock options granted to the eligible employee. Furthermore, the Board of the Holding Company in
its meeting held on January 11, 2023 and approval of members through Postal Ballot has approved the amendment in the ‘SPaisa Employee Stock Option Scheme-2017’ with respect to increase in ESOP
Pool for grant of options from 15,00,000 (Fifteen Lakhs) options to 22,00,000 (Twenty-Two Lakhs) stock options by addition of 7,00,000 (Seven lakhs) options.
5. The Capital Raising Committee of the Board of Directors of the Holding Company in its meeting held on Tuesday, August 02, 2022 allotted 12,00,000 Equity Shares pursuant to exercise of options
attached to the convertible warrants by the Mr. Nirmal Jain, Mrs. Madhu Jain & Mr. Venkataraman Rajamani, Promoters of the Company, consequent upon the receipt of notice for exercise, along with
the balance 75% of the application money (being 375/- per share) due on the Warrants, i.e. ¥45,00,00,000 (INR Forty-Five Crores only).
6. The Board of Holding Company in its meeting held on Tuesday, December 06, 2022 had considered and approved the Scheme of Arrangement between IIFL Securities Limited (“Demerged Company”)
and Spaisa Capital Limited (“Resulting Company”) and their respective shareholders and creditors, with appointed date being 1st April 2023, which inter alia provides for the demerger, transfer and
vesting of the Online Retail Trading Business of the Demerged Company (the Demerged Undertaking (as defined in the Scheme) into the Resulting Company, on a going concern basis and in consideration
thereof, the Resulting Company shall issue its equity shares to the shareholders of the Demerged Company. These shares shall be listed on BSE Limited and the National Stock Exchange of India Limited
(collectively referred to as “Stock Exchanges”). The Scheme is, inter alia, subject to receipt of approval from the statutory, regulatory and customary approvals, including approvals from Stock Exchanges,
National Company Law Tribunal, Mumbai Bench and the shareholders and creditors of the companies involved in the Scheme and the company is in the process of seeking the same.

7. In adherence to the Exchange directives vide their circulars no. NSE/INSP/4519 dated July 31, 2020 and NSE/INSP/49929 dated October 12, 2021, the holding company had reversed an amount of
X709 lacs to its eligible clients during the quarter, being the amount recovered from such clients on account of penalty levied by clearing corporation on company for “Short Collection/Non-collection
of upfront margins from the client”. The same has been included in “Other Expenses” of above “Statement of Consolidated financial results” in Q3FY23 and in FY23".

8. The Key data relating to standalone results of 5paisa Capital Limited is as under:

31-Mar-23 | 31-Dec22 | 31-Mar-22 31-Mar-23 31-Mar-22

(Unaudited) (Unaudited) (Unaudited) . :

(% in Lakhs)

Revenues/Turnover 9,048.25 8,375.48 8,822.78 33,814.68 29,756.64
Profit before tax 1,845.28 1,486.40 635.17 5,775.44 1,997.13
Profit After Tax 1,384.97 1,112.23 465.50 4,329.58 1,483.43
Total Comprehensive Income 1,381.00 1,104.15 488.53 4,303.14 1,497.23

Code becomes effective.

Place : Thane
Date : May 01, 2023

9. The new Labour Law Reform Codes related to wages, social security, industrial relations and Occupation safety, health and working conditions is still is in discussion between Central government and
respective State government for final implementation. The Group Companies will assess the impact of all the Codes when they come into effect and will account for the related impact in the period the

10. The figures for the quarter ended March 31, 2023 and the quarter March 31, 2022 are the balancing figures between audited figures in respect of the year ended March 31, 2023 and March 31,
2022 and the unaudited figures of the nine months ended December 31, 2022 and December 31, 2021 respectively.

11. The consolidated audited financial results for the quarter and year ended March 31, 2023, as submitted to Stock Exchanges are also available on our website www.5paisa.com.

12. Previous periods figures have been regrouped / rearranged wherever necessary.

For 5paisa Capital Limited

Whole Time Director and CEO

By order of the Board

Prakarsh Gagdani

DIN: 07376258

PUBLIC NOTICE

Under instructions of our client, we are investigating the title of (1) Mr. Kanvar
Prabjot Singh and (2) Mrs. Meeta Singh Kanvar, both having address at 1401
Vidhaata, 15th Road, Khar (West), Mumbai — 400 052; in respect of the premises
described in the Schedule hereunder written.
Any person or persons having any claim, demand, share, right, title and/or interest
of any nature whatsoever in the premises described in the Schedule hereunder
written or any part thereof by way of any Agreement, sale, transfer, mortgage,
charge, lien, encumbrance, gift, bequest, release, exchange, easement, right,
covenant and condition, tenancy, right of occupancy, assignment, lease, sub lease,
leave and license, partnership deed, loans, use, possession, partition, trust,
inheritance, outstanding taxes and/or levies, outgoings & maintenance, attachment,
injunction, decree, order, award, lis-pendens and/or by virtue of the original
documents of title being in their possession/custody or otherwise in any manner
howsoever and whatsoever are required to make the same known in writing,
along-with certified true copies of documentary proof, to the undersigned, having
their office at 2" floor, Bhagyodaya Building, 79, Nagindas Master Road, Fort,
Mumbai- 400023, within fourteen (14) days from the date hereof, otherwise the
investigation shall be completed without any reference to such claim/s, if any,
and the same shall be considered as waived.

SCHEDULE ABOVE REFERRED TO:
Office/Unit No. 801 admeasuring 62.32 sq. mtrs (carpet area) or thereabouts i.e.
equivalent to 670.81 sq.ft. on the 8" floor together with 1 (one) stack mechanical
car parking containing 2 (two) car-park spaces on the 3" level of the building known
as Diamond Plaza constructed on all that piece and parcel of land or ground bearing
C.S. No. 1538 of Mahim Division, Final Plot No. 15, TPS 1V, lying, being, situate at
Chabildas Road, Near Tilak Bridge, G Ward No. 3709 (2A), Old Street No. 70 b and
New Street No. 1, Dadar (West), Mumbai — 400 014 in the Registration District
and Sub-District of Mumbai City and Mumbai Suburban and bounded as follows:
on or towards the East: By Property bearing C.S. No. 1509 of Mahim, on or towards
the West: By Chabildas Road, on or towards the North: By 5 feet Municipal Strip of
land, on or towards the South: By Municipal Plot No. XIX.
Dated this 2" day of May, 2023.

M/s. Markand Gandhi & Co. (Advocates & Solicitors)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SAGAR E-SHOP PRIVATE LIMITED OPERATING IN ONLINE TRADING AT D-201,
CHANDRESH CHHAYA CHS LTD., KALYAN SHIL ROAD, NILJE VILLAGE, DOMBIVALI EAST,
THANE, MAHARASHTRA-421204, AT GALI NO. 1, OPP. POLICE STATION, GROUND FLOOR,

HOUSE NO. 57, KAPASHERA, NEW DELHI-110037 AND_ALSO AT PLOT-1 IN KH NO 272,
BEHIND FUN AND FOOD VILLAGE, KAPASHERA, NEW DELHI-110037

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

-| Name of the corporate debtor | SAGAR E-SHOP PRIVATE LIMITED
along with PAN/CIN/LLP No. | CIN : U74999MH2014PTC252191 | PAN : AAUCS1187M

)

.| Address of the registered office | D-201, Chandresh Chhaya CHS Ltd., Kalyan
Shil Road, Nilje Village, Dombivali East, Thane,
Maharashtra-421204

w

.| URL of website Not available

~

.| Details of place where majority
of fixed assets are located

1. Gali No. 1, Opp. Police Station, Ground Floor,
House No. 57, Kapashera, New Delhi-110037
2. Plot-1 In Kh No 27/2, Behind Fun And Food
Village, Kapashera, New Delhi-110037

o

.| Installed capacity of main Not available

products/ services

=)

.| Quantity & value of main products/
services sold in last financial year

1. Aquaphor Baby Healing Ointment 1080 pcs.
Rs. 802497.00 2. CeraVe Moisturizers (Cream)
732 pes. Rs. 562534.00 3. Burt's Bee Natural
Moisturizing Lip Balm 434 pcs. Rs. 235993.00

~

.| Number of employees/ workmen | 3 (Three)

o

.| Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

Details can be obtained by mailing at
cirpsagareshop@gmail.com

©

.| Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at

Details can be obtained by mailing at
cirpsagareshop@gmail.com

>

Last date for receipt of expression
of interest

17-05-2023

| Date of issue of provisional list of
prospective resolution applicants

27-05-2023

Last date for submission of
objections to provisional list

~

01.06.2023

>

Process email id to submit EOl | cirpsagareshop@gmail.com

Arunava Sikdar

Resolution Professional for Sagar E-shop Private Limited

Reg. No.:IBBI/IPA-001/IP-P00022/2016-2017/10047 | AFA Vaild Upto: 14.12.2023

Date : 02.05.2023 Add.: C-10,LGF, Lajpat Nagar Part Ill, New Delhi-110024

Place: New Delhi Email: asikdar1990@gmail.com, cirpsanco@gmail.com

PUBLIC NOTICE

NOTICE is hereby given to the Public
that Mrs. Vaishali Milan Gandhi &
Milan M. Gandhi HUF are negotiating
to sell the Units, more particularly
described in the Schedule hereunder
written, to our client.

ALL PERSONS having any claim in respect
thereof by way of sale, exchange, gift, mort-
gage, charge, trust, inheritance, possession,
lease, lien or otherwise howsoever are
hereby requested to inform about the same
in writing to the undersigned at their Office
at 501, Niranjan, 99, Marine Drive,
Mumbai - 400 002 within 14 days from
the date hereof failing which, the claim or
claims, if any of such persons or person
will be considered to have been waived
and/or abandoned.

SCHEDULE OF THE PROPERTY

Interest in Unit No. 4 & 5 each admeas-
uring 270 sq. ft. built-up area each
respectively on the Ground floor in the
building known as VISHAL of Vishal
Co-operative Housing Society Ltd.
situated at Sir M.V. Road, Andheri
(East), Mumbai-400 069, bearing
Cadastral Survey No. 194, 194/1 to
194/18/, 197, 197/1, 197/2, of Andheri
Division, Mumbai Suburban and the
building is constructed in the year 1974.

Dated 2nd May, 2023.

For Niraj Punmiya
Sd/-
Advocate

Notice is given to all concerned that SHRI
VASANTLAL PRABHUDAS SONI was
bonafide member of the Room No.A-24 in
Charkop (1) Trupti Co-op. Housing Society
Ltd., at Plot No.102, Road No.RSC-21,
Sector-1, Charkop, Kandivali (West),
Mumbai - 400 067, died on 04.04.2017
and his wife SMT. PUSHPABEN
VASANTLAL SONI also died on 25.11.2001
leaving behind their only married daughter
SMT. DEVYANI SURESH SONI i.e. my Client
as the only legal heir and successor as per
registered WILL dated 21.03.2012
executed by deceased SHRI VASANTLAL
PRABHUDAS SONI and bequeathed the
said Room to my client. Now my client
SMT. DEVYANI SURESH SONI has applied
to the concerned Society and M.H. & A.D.
Board for transfer of the said shares,
interest membership in the said Room in
her name in place of his deceased father
SHRIVASANTLAL PRABHUDAS SONI.
If any person/s have any claim over the
said Room No.A-24, claiming either
lawfully or equitably through deceased
SHRI VASANTLAL PRABHUDAS SONI
should contact the undersigned with
supporting documents within 15 (fifteen)
days from the publication hereof, failing
which any such claim shall be deemed to
be non-existent or waived without
reference to such claim and transfer
formalities shall be completed.
Sd/-
RAJENDRA B. GAIKWAD
Advocate, High Court,

Room No. D-46, Milap CHSL.,

Plot No.183, Sector-1, Charkop,

Kandivli (W), Mumbai - 400067.
Place: MUMBAI Date : 02.04.2023

o SBI State Bani%?l?jiz

Retail Assets Centralised Processing Centre, Code (15426)
1st Floor, Ashok Silk Mills Compound, LBS Marg,
Ghatkopar (West), Mumbai - 400 086.

[Rule 8(1)] POSSESSION NOTICE [for immovable Property]

Whereas, The undersigned being the Authorised Officer of the State Bank of India under the Securitization and Reconstruction
of Financial Asset and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section 13 (12)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice to borrowers to repay the amounts
mentioned in the notice with further interest as mentioned below, within 60 days from the receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the under noted borrowers and public in general
that undersigned has taken Possession of the property described herein below in exercise of powers conferred on him
under section 13 (4) said Act read with rule 8 & 9 of the said rules on 29th April of the year 2023. The borrowers in particular
and the public in general are hereby cautioned not to deal with the property and any dealings with the property will subject to
charge of State Bank of India for the amounts and further interest thereon mentioned against account herein below:

Name of the Borrower
& Loan Account No.

Date of 13(2) Notice and Amount

Description of properties

Mr. Prathmesh Ravindra Etape| 13.02.2023
Account No. 40707996293
Thousand Six Hundred Fifty Three Only) as on

12.02.2023 with further interest, cost, charges etc.

Rs. 27,31,653/-(Rupees Twenty Seven Lakhs Thirty Onej|

Flat No. 905, 9th Floor, A Wing Bldg
Baywalk, LA Promenade, Mohilli,
Kalyan, Thane - 421102.

Mr. Atul Vinod Shendge
Account No. 4019791598 /
40197791598

03.02.2023

Rs. 30,82,839/-(Rupees Thirty Lakhs Eighty Two
Thousand Eight Hundred Thirty Nine Only) as on
02.02.2023 with further interest, cost, charges etc.

Flat No. 204, 2nd Floor, Wing F,
Bldg No. 10, Sai Moreshwar
Complex, Phase-2, Vanjarpada,
Karjat, Thane - 410101.

redeem the secured assets.
Date: 29-04-2023
Place: Mumbai

The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to

Authorised Officer
State Bank of India

BANK LTD. |

SVC CO-OPERATIVE

ate Sonedulod Bank)

RECOVERY DEPARTMENT

SVC TOWER, JAWAHARLAL NEHRU ROAD, VAKOLA, SANTACRUZ EAST, MUMBAI: 400 055.
Tel No: 71999975/71999986/970/983/987.

PUBLIC NOTICE FOR SALE

PROPERTY FOR SALE ON “AS IS WHERE IS AND WHATEVER THERE IS BASIS”.
(PROPERTY TAKEN OVER UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS &
ENFORCEMENT OF SECURITY INTEREST ACT, 2002)

NAME OF THE BORROWER/MORTGAGOR

OUTSTANDING BALANCE

M/s. Kaashvi Synergy Systems
Proprietress : Mrs. Mala Shrenik Mehta
Mrs. Mala Shrenik Mehta

Mr. Shrenik Ravindra Mehta

Rs. 1,84,99,109.68 (Rupees One Crore Eighty Four
Lakhs Ninety Nine Thousand One Hundred Nine and
Paise Sixty Eight Only) as on 30.04.2020 together with
interest from 01.05.2020 at contractual rate and Legal and Incidental
expenses till the date of closure.

Further, while computing the current liability due credit would be given
for the sums received by the Bank through the sale /redemption if any,
of the mortgaged property.

LOCATION AND DETAILS OF THE PROPERTY RESERVE DATE & EARNEST DATE & TIME
PRICE TIME OF MONEY OF OPENING
(In Lakhs) | INSPECTION | DEPOSIT | THE TENDER
(In Lakhs) & AUCTION
Industrial Gala No. 5, admeasuring 3121 Sq. Ft. Built up Area 45.55 04.05.2023 4.56 18.05.2023
equivalent to 290.06 Sq. Mtrs, on the Ground Floor, Building No.
A-12 (as per approved plan E Type Building), H. No. 1688 in 10.00 a.m. 11.00 a.m.
the building known as “PRERNA COMPLEX" constructed on the to
land bearing Survey No. 39, Hissa No. 1 & 2 and Survey No. 2.00 p.m.
38/1 situated at Village Val, Bhiwandi, District — Thane — 421 302.

TERMS & CONDITIONS

address.

expenses, T.D.S. of 1 % on the property deal amount etc. as applicable.

tenderers/bidders or other party/parties.

amount outstanding as per the demand notice is not fully repaid.

the sale is on “AS IS WHERE IS AND WHATEVER THERE IS BASIS”

of time available to redeem the secured assets.
12 Disputes, if any, shall be within the jurisdiction of Mumbai Courts only.

1 Sale s strictly subject to the terms & conditions incorporated in this advertisement & in the prescribed Tender Form. Further details
of the above mentioned property and Tender Forms can be obtained from the Bank’s corporate office, at the above mentioned

2 Intending bidders should submit sealed tender for aforesaid property in the prescribed Tender Form only. The sealed cover
should be accompanied with Demand Draft/ Pay Order for Rs. 1000/- being Non-refundable Tender fee & the separate Demand
Draft / Pay Order for the Earnest Money Deposit of 10 % of the offer amount for the above property drawn on a Scheduled Bank,
favoring “SVC Co-operative Bank Limited”, payable at Mumbai should be deposited in the ‘Tender Box’ kept in the
Corporate Office at the above address, before 10.00 A.M. on or before 18/05/2023.

3 Tenders will be opened at the Corporate Office at Vakola as per the schedule given above.

4 The borrowers, respective Tenderers / Guarantors / Owners of the security or their authorized representatives may remain present
at the time of opening of tenders. The Authorized Officer of the Bank would have sole discretion in the manner of conduct of sale
including decision with regard to inter-se bidding / negotiations amongst the bidders to realize highest sale value for the property.
They are, therefore, advised to remain present themselves or through their duly authorized representative(s).

5 The successful bidder should bear the charge / fee payable for conveyance such as Stamp Duty, Registration fees, incidental

6 The successful bidder shall also bear all statutory dues, if any, and also all dues pending like electricity charges, water charges, and
maintenance charges and for other services provided, if any. The Bank (Secured Creditor) does not undertake any responsibility to
procure any permission/license etc. in respect of the secured assets / immovable/movable properties offered for sale.

7 The Bank reserves its right to accept or reject any or all offers without assigning any reason and in case all the offers are rejected,
either to hold negotiations with any of the tenderers/bidders or to sell the property(s) through private negotiations with any of the

8 The Borrowers / Guarantors / Mortgagors are hereby put to notice in terms of rule 6 (2) and rule 8 (6) of Security Interest
(Enforcement) Rules, 2002 that the Secured / aforementioned Assets would be sold in accordance with this notice in case the

9 Any details with respect to the title/description of the property/any statutory dues to be verified by the prospective purchaser as

10 The property in question is under physical possession of SVC Co-operative Bank Ltd.
11 The Borrower’s / Guarantor’s / Mortgagor’s attention is invited to provisions of Sub-section (8) of Section 13 of the Act in respect

13 The sale notice is also displayed on our website- https://www.svcbank.com/Home/Notice-Of-Sale.

Place: Mumbai
Date: 02/05/2023

Sd/-
Authorised Officer
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PUBLIC NOTICE

NOTICE is hereby given to the Public that
Paramount Construction Company, is
negotiating to sell the Office and Car
Parking, more particularly described in the
Schedule hereunder written, to our client.

ALL PERSONS having any claim in respect
thereof by way of sale, exchange, gift, mort-
gage, charge, trust, inheritance, possession,
lease, lien or otherwise howsoever are
hereby requested to inform about the same
in writing to the undersigned at their Office
at 501, Niranjan, 99, Marine Drive,
Mumbai - 400 002 within 14 days from
the date hereof failing which, the claim or
claims, if any of such persons or person
will be considered to have been waived
and/or abandoned.

SCHEDULE OF THE PROPERTY
Interest in Office No. 1512 admeasuring
742 sq. ft. carpet area on the 15th floor
and One Car Parking in the building known
as LODHA CODENAME NO.1 situated at
the World Tower, Senapati Bapat Marg,
Upper Worli, Lower Parel, Mumbai-400
013, bearing Cadastral Survey No.443, 444
& 445 of Lower Parel Division, Mumbai
and the building is constructed in the year
2021.

Dated 2nd May, 2023.
For Niraj Punmiya
Sd/-
Advocate

PUBLIC NOTICE

NOTICE is hereby given to the Public
that Mrs. Vaishali Milan Gandhi &
Milan M. Gandhi HUF are negotiating
to sell the Units, more particularly
described in the Schedule hereunder
written, to our client.

ALL PERSONS having any claim in respect
thereof by way of sale, exchange, gift, mort-
gage, charge, trust, inheritance, possession,
lease, lien or otherwise howsoever are
hereby requested to inform about the same
in writing to the undersigned at their Office
at 501, Niranjan, 99, Marine Drive,
Mumbai - 400 002 within 14 days from
the date hereof failing which, the claim or
claims, if any of such persons or person
will be considered to have been waived
and/or abandoned.

SCHEDULE OF THE PROPERTY

Interest in Unit No. 4 & 5 each admeas-
uring 270 sq. ft. built-up area each
respectively on the Ground floor in the
building known as VISHAL of Vishal

T FrEAT e 7 A A e Co-operative Housing Society Ltd.

TSRl A I AT S situated at Sir M.V. Road, Andheri

ot Sreft e (East), Mumbai-400 069, bearing

: _— Cadastral Survey No. 194, 194/1 to

’ /- 194/18/,197,197/1, 197/2, of Andheri

Tsig . TrEreRATe Division, Mumbai Suburban and the
I I AT,

building is constructed in the year 1974.
Dated 2nd May, 2023.

For Niraj Punmiya
Sd/-
Advocate
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